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U.G.C. Report for fixation of Grades

of Teacherg

*25. SHRI LEONARD SOLOMAN
SARING:t

SHRI M. BASAVARAJU:

Will the Ministey of EDUCATION
be pleased to state:

(a) whether Government have re-
ceived any report from the University

+The question was actually asked
on the floor of the House by Shri
Leonard Soloman Saring,
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Grants Commission for fixing grades
for teacherg working in different
categories in colleges and universities
in the country;

(b) if so, what are the gradcs sug.
gested;

(c) by when Government are like-

ly to take a decision on the said
report;
(d) whether it is a fact that the

grades of teachers working in diffe-
rent colleges, universities were revis-
ed last with effect from 1973; and

(e) whether Government are consi-
dering to grant interim relief to the
teachers of colleges/universities in
the near future?

THE MINISTER OF EDUCATION
(SHRI K. C. PANT): (a) No, Sir,

(b) Does not arise,

(¢c) The Commiitee appointed by
UGC to' consider revision of pay scales
of tagchers in Universities and Col-
leges expects to finalise its work by
March 1986. The report can be con-

sidered by the Government only
thereafter.

(d) VYes, Sir.

(e) The interim relief -sanctioned

by the Government to Ceatral Gov-
ernment employees has been sane-
tioned also to teachers in  Central
Universities and other institutions
whose maintenance expenditure is
met by the Central Government.
There is no proposal under Govern-
meni’s consideration to sanction
such relief to teachers in universities
and colleges whose mainteriance ex-
penditure is met by the State Govern-
ments,

SHRI LEONARD SOLOMAN SA-
RING: Mr. Chairman. Sir. our late
Prime Minister. Shrimati Indira
Gandhi had appointed two commis-
sions, one for secondary school tea-
‘chers and the other for college fea-
chers. I would like to know whether
the commissions have given any re-
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poris and, if so, what are their re-
commendations.

SHRI K. C. PANT: Sir, that is an
entirely different question. The Tea-
chers Commissions have given their
report to the Government, but that is
not under discussion here.

SHRI VISHVAJIT PRITHVIJIT
SINGH: Sir, the Government policy
follows certain parameters and the
present Government has made it clear
that these parameters will include
various studies on the ground. As
we have found over the years, a data
base is essential for any change in
policy. In the absence of a data base
or a study upon the ground where
actual conditions are brought into
consideration, we find that whenever
any sucli Policy change is to take place
in the absence of this information,
various sectors are ignored because
there are whole areag about which no
information is available. My point is
that the Governmetit ought to institute:
proper studies. I do not think the’
U G.C, is capable of conducting
these studies in the maunrer that s
required in the nresent day. 1 would
like to know from the Minister whe.
ther he is going to extend the scope
of this study. The question is about
fixing grades for teachers working in
different categories in colleges and
universities in the country. This is
a massive exercise. I do not see it
being completed by a small group of
academicians. I do not gee it heing
completed by a small group of stati-
sticians.

MR CHAIRMAN: Twa minutes
are over. Pleagse put your question.

SHRI VISHVAJIT PRITHVIJIT
SINGH: My question is: Is this study
going to be done according to the
parameters which I have asked for
and if so, is it going to be properly
reviewed and by what time do we
expect any result from it?

SHRI K. C. PANT: In this parti-
cular case, the U.C.G. has set up a
Committee which has set up 5 sub-
committees which are going to the
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different States. They have met a
wide cross-section of the people. This
is not a new exercise. This is in fact
the fourth or fifth pay revision. Since
the previous pay revision, there has
been a linkage between the U.G.C.
Pay revision and the Pay Commis-
sion pay revision which ig meant for
the pay revision of Central Govern-
ment employees. That linkage has
been established and in this case alsc
the linkage remains. Now, the real
thrust of this whole exercise is not
to evolve separate pay scaleg for the
teachers of each college in the coun-
try. That would require ihe kind of
data which my hon. friend has refer-

red to. In fact, it aims at greater
uniformity throughout the country,
The previous exercise has brought

about a large measure of uniformity

in the country. The thrust is
different. It is not a totally decen-
tralised exercise. The exercise Iis
meant to retain and uttract talented
people to the field of ed ication, parti-
cularly higher education, and it is for
this purpose that these revisions are
done from time to time. This is the
main kernel of the ethos. ’

quite

SHRI S. W, DHABE; Sir, the price
rise ig due to mainly the Central
Government’s economic policy. All
the teachers at the college level and
others are suffering. The interim
relief is not given to them.
States, the Government teachers are
getling it. All The State Govern-
ments have not granted it. The U.G.C.
has got a special responsibility. They
should issue guidelineg {0 the univer-
sities and colleges to enforce any en-
hancement in pay scales and emolu-
ments. May I know whether the hon.
Minister would issue  guidelines
through the U.G.C. to the various
State Governments so that the college
teachers may be given interim relief
and any other increase in pay scales?

SHRI K. C. PANT: It is not a
question of issuing guidelines to the
States. It ig for the State Govern-
ments to decide whether they want to
give interim relief or not.

In some
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SHRI S. W. DHABE: It is in the
Concurrent List.

SHRI K. C. PANT: If they want
to give the interim relief, they will
have to find the wherewithal for it.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: Mr. Chairman,
Sir, the honourable Minisier has
rightly stressed that we should have
the best talents in this lofty profes-
sion. -

MR. CHAIRMAN: The Question
Hour is over.

—

WRITTEN ANSWERS TO
QUESTIONS

Termination of Services of Tearhers
in AMU
*26. DR. MOHD. HASHIM KID-

WAI: Will the Minister of EDUCA-
TION be pleased to state:

(a) whether it is a fact that ser-
vices of a number of teachers of the
Aligarh Muslim University have rew
cently been terminated: . v

(b) if so, what is the total number
thereof; and

(¢) what are the grounds of termi-

nation of their services? N .
THE MINISTER OF EDUCATION
(SHRI K. C. PANT): (a) to (c)

According to the leave rules of the
University, an employee who is on
leave shall be deemed to have vacat-
ed his post if he fails to resume duty
on the expiry of leave. or any exten-
sion thereof. In recent years, a num-
ber of teachers of the Aligarh Muslim
University went on extra-ordinary
leave to accept teaching assipnments
in foreign Universities. As some of
them failed to return to their duty
in the University on the expiry of
leave, and remained absent from the
University without sanction of ‘leave
or extension, the = University took
action under the leave rules quoted
above. During the period 1981 to
1984, 59 teachers were accordingly
deemed to have vacated their posls.



